
SUPR.EME COURT OF INDIA

F.6/2024_SC(RC)
New D€lhi, dated March 21,2024

\ACA\CY CIBCTLAR

Sub Inviting applications for ex-cadre post of Assistant Registrar (Computerl on
deDulariolbasis

Applications in the prescribed format are invited from eligible officers under Central

Governmeni-/State CovemmenL{Jniversities/recognized Research Institutes or any High Court

having the following qualiflcations and other eligibjliry conditions as on 01.03.2024 for selection

for appointment to one ex-cafue post ofAssistant Regisftar (Computer) on deputation basis in Level

12 of the Pay Matrix with initial Basic pay of Rs. 78800/- plus other allowances as admissible under

the rules (approximate Gross Salary with HRA- Rs. 148586/- p.m.).

Essentia-[ oualif ication

Master's or Bachelor's degree in Compurer Applications or B.E. in Computers or IT or B.Tech in

Computers from a recognized University or equivalent.

Experience

Minimum 5 yea ' experience under the Cemraustate Got./UoiveNities/recognized Research
Imtitutes or any High Coun: Holding analogous posts on regular basis in the parent
cadre/departnent.

Experience of working in Linuxrunix^Vindows Administration with expertise in Web Server,
DHCB DNS Configurarion.

Experience of working in clierlt-server and web-based techno]ogies, LAN^!.AN Network
Administration (CCNA, CCNP Cenificarion preferred).

Experience in Development in C++, Java, Pyrhon, pHB My SeL, database administration, postgres
SQL, Oracle, System Analysis, and Design. Knowledge of all the stage pLC for Sofrware
development and open source technology.

Age Requirement

The candidates should be belorv SG vears as on 01.03.2024

ceneral Information

The candidates shall be called for appearing in an Interview for which no TA,DA will be

payable to the candldates. The Regisuy may call the candidates for Compurer Tesr before lhe

Interview and those qualifying in the resr \,v-ill be called for interview



The candidates qualifying in lnterview will be considered for appojntment as per merit/order

of recommendaIon

The Registry reserves its ghr to modily, alter or change the method Llf selection at any point

of time to suit its requirement. The period of deputation is, i tially, fixed as one year

The applications of Olficers working in Central GovemEen', State Govemments'

Universities, recognized Research lnstitutes, High Couns may be forwardec in prescribed proforma

with rheir Bio-data and certified copies of ACRS,/APARS fol the last five years and vigilance

clearance to Recruitment Cell, supreme coort of India, Tilak Marg, New Delhi-110001 latest by

30.04.2024, Incomplere applications received withour copies of certificates/locuments in suppoft of

qualification and experience, ACRS/APARS and vigilalce clearnace will not he entenained. The

applications received after due date or otherwise incomplete will also not be considered and will

stand rejected.

Regis ar (Human Resources)



SUPREME COURT OF INDIA
(RICRUITMENT CELL)

APPLICATTON FORTHE EX-CADRE POST OF
ASSISTANT REGISTRAR (COMPUTER)

ON DEPUTATION BASIS

recent passporl

size
photograph

iere
1.

3.

4.

5.

Name of the Applicant

Father's Name

Date of Birth

Age as on 1.3.2024 .. Yea$ Months ......-.........Days

Permanent Address

6. ConespondenceAddress

7. Phone/Mobiie No

8. E.Mail address

9. Educational Qualifications(Anach self attested copies of certificates from 10(h Class
onwards)

S,No. Examination Board./C ollege,/University Year of Passing



10. Details of Experience (in chronological order)

S.No. Name & address

of the Employer
lbsl reld Period Job

description in
brief

Pay Level

!rom To Total

Years Monfis

Certified that the inforrration fumished above is tIue to the best of ny knowledge & belief.

If at any stage, any information is found to be false or incorrect, my application will be

Iiable to be rejected.

Place

Date

Signature of the candidate

llame ol the candidate

11.


